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Bishwal, advocates.  

Mr Saurabh Kalia, Ms Saloni Purohit,  Advocates for Respondent No.1, 19 and 
20.  

Mr. K. atta and Ms Niharica Khanna, Advocates for R23. 
 

 

O R D E R 

 
27.08.2019   -  Heard learned counsel Mr. Jishnu Chowdhary representing 

Respondent No.1 in part.  Hearing remained inconclusive. Post the appeal for 

further hearing on 24th September, 2019. 
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